E. No.143/16




y

E. N0o.72/19
New No.467/19
06.06.2020

7%= appeared through video conferencing,
3 r:: matter is ﬁﬂ]ﬂﬁﬂﬁﬂf&rpwpmw to 02.09.2020.

(Shirish Aggarwal)
ARC-1, Central District
Tis Hazari Courts, Delhi
06.06.2020
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New No.715/19
06.06.2020

ARC-1, CEntraI District
Tis Hazari Courts, Delhi
06.06.2020




b 03.2020 passed by the
| __..ﬂ. H.;ﬂﬁséﬂﬁﬂ"(dat_a already fixed) in view of
) Central/lockdown COVID-19/AD&S) Duty &
U5.2020 passed by the Hon'ble District &

+05-2020 passed by the Hon'ble District & Sessions Judge (HQ).

 Noone has appeared through video conferencing,
B e b o o

As such, matter is adjourned for purpose fixed o 01.09.2020.

(Slétg';faﬂ

ARC-1, Central District
Tis Hazari Courts, Delhi
06.06.2020




